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is going on at the National Aeronau-
tical Laboratory, Bangalore; and

(b) 1if so, what is the result ob-
tained sy far?

Tar MINISTER or SCIENTIFIC
RESEARCH anp CULTURAL
AFFAIRS (Surt HumaAvun XKABIR):
(a) and (b). Yes, Sir. Experience
has been gained with two types of
imported wing electric generators of
6 KW and 1'5 KW capacity. Proto-
type of a 12 volt wind electric gene-
rator suitable for charging batteries
and for working a small pump from
the same is being fabricated.

Two types of water pumping wind-
mills called WP-1 and WP-2 have
been designed. The former is suited
for windy areas and latter for areas
with moderate winds.

.

COMMUNITIES INCLUDED IN THE LIST OF
ScHEDULED CASTEg IN DADRA AND
Nacar Havrnx

19 Surr K. S. CHAVDA: Will the
Minister of HoME ArrFalrs be pleased
to state:

(a) the number of communities
which are included in the list of Sche-
duled Castes in Dadra and Nagar
Haveli; and

(b) what 13 the number of people
belonging to these communities?

Tee DEPUTY MINISTER IN THE
MINISTRY or HOME AFFAIRS
(SHRIMATT MARAGATHAM  CHANDRA-
SEKHAR): (a) Four-[(1) Bhangi; (2)
Chamar; (3) Mahar; and (4) Mahya-
vanshi, Dhed.]

(b) 985.

EvALUATION CELLS IN STATES

20. Surt K. S. CHAVDA: Will the
Minister of HoME AFFAIRS be pleased
to state the names of States which
have not so far set up Evaluation
Cellg for evaluating the progress

{ RAJYA SABHA ]

to Questions 76

achieved 1n the working of the wel-
fare schemes for Scheduleq Castes in
accordance with the suggestion made
by the Estimates Committee in thewr
48th Report?

Taee DEPUTY MINISTER 1IN THE
MINISTRY or HOME AFFAIRS
(SERIMATI MARAGATHAM  CHANDRA-
SCKHAR), Such evaluation cells have
been set up 1n all states except Assam,
Madras and Punjab. Exact informa-
tion regarding the position in these
three States 1s not available; the
requisite particulars have been called
for from these Governments.

Pi1c IroN PRODUCTION

21 Sarr M. C SHAH: Will the
Minister of SteExL AnD Hravy INDUS-
TRIES be pleased to state.

(a) what was the production target
of pig won in the first two years of
the Third Five Year Plan;

(b) what was the actual production
of pig iron 1n these two years; and

(c) what was the quantity of pig
iron actually allotted to the State of
Guarat in the years 1961-62 and 1962-
63 and what was the quantity demand-
ed by the State Government?

Tue MINISTER or STEEL axp
HEAVY | INDUSTRIES (Surt C.
SuBRAMANIAM): (a) The target has

been fixed for the entire Third Five
Year Plan period and not year-wise
The Third Plan envisaged a produc-
tion of 15 million tonnes of pig iron
per annum for foundries.

(b) Production 'of saleable pig 1ron
was; —

(In 000 tonnes)

1,022
1,098

1961-62
1962-63

(c) The quota system of pig iron
allotment was abolished from 1-7-1959,
Consumers could obtain their require-
ments either from stockists ‘or from
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the Producers on indent through the
Iron and Steel Controller. Indents
are planned after scrutiny with
references to past consumption and
assesseq capacity. Total quantity of
pig iron supplied to the various foun-
dries in Gujarat State was:—

(In tonnes)
1961-62 32,078
. 1962-63 25,969

TeAcaNG oF HINDI IN Non-HiInpI
SPEAKING AREAS

22. Surt M. C. SHAH: Will the
Minister of EpucatioN be pleased to
state;

(a) the number of voluntary agen-
cies engaged in the work of teaching
ang propagation of Hindi in non-
Hindi speaking areas of the country;
and

(b) the number ©f persons who
took advantage of these agencies in
t¢he years 1960-61 and 1961-62?

§
¢

EDUCATION
(a) 79.

(b) Information will be collected
from the voluntary organisations and
placed on the Table of the Sabha,

Tue MINISTER or
{Dr. K. L. SHRIMALI):
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t[NON-REALISATION OF  ELECTRICITY
CHARGES FROM THE EMPLOYEES OF THR
ARCHAEOLOGICAL SURVEY OF INDIA

23. Surt P. L. KUREEL URF
TALIB: Will the Minister of SCIEN-
T'FIC RESEARCH anp CULTURAL
AFFAIRS be pleased to state:

(a) the number ©f those class III
employees in the Archaeological Sur-
vey of India, Northern Circle, Agra,
from whom house rent and electricity
charges have not been realised since
1960 and the reason therefor; and

(b) the number of those Gazetted
Officers in the said circle from whom
rent for Government quarters, and
furniture and  electricity  charges
have not been realiseq since 1960 and
the reason therefor?] e e
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+[{Tee DEPUTY MINISTER 1N THR

MINISTRY orF SCIENTIFIC RE-
SEARCH Axp CULTURAL AFFAIRS
(Dr. Mono MorAN Das): (a) and
(b). Recoveries have not been effect-
ed from nine Class III employees and
three Gazetted Officers pending asses-

sment of rent and apportlonmgnt of
electricity charges for the portion of

+[ ] English translation.



